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Delhi Pol 

*1786. SHIH BENI SHANKER 
SHARMA: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(aj whether members of the Delhi 
Police Non·Gazetted Karamchari Sangll 
held i big rally en the 15th April, 1968 to 
protest against the victimization of folic~. 

wen br Ib~ autboriti~; 

(b) whether it is a fact that the rally 
was beld on the eve pf the National Crime 
Prevention Week and a year after they 
beld a massiave demonstration outside the 
residence of tho Upion Homo Minister; 

(c) whetber tbey bave demanded tbat 
caseS against all Policemen suspended last 
year after the demonstration be withdrawn 
and those who were dismissed be rein-
stated; and 

(d) if so, the steps proposed to be 
taken to ameliorate their grievances? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): <a) and 
<bj. No rally was held by Members of 
the Delbi Police Non·Gazetted Karm· 
chari Sangh. However, it is reported that 
some dismissed policemen had organised 
a public meeting in Delbi on 154·1968. 
The National Crime Prevention Week was 
held between 161h and 21st April, 1968. 
The demonstration oulsid~ the residence of 
Ihe Home Minister was held on 14th and 
15th April last lear. 

(c) and (d). This was one of the de· 
mands made by the dismissed policemen. 
The cases againsl the dismissed and sus-
pended policemen are sub judice. 
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Boat Se"iee.Jletween Kaebcbatlvg Islands 
// aud [Ddi ... Ports 

~. SHRI GEORGE FERNANDES: 
Will the Minister of TRANSPORT AND 
SHIPPING be pleased to state : 

(a) the number of boats that ferried 
between Kachchativu Island and the Indian 
ports including Tuticorin in March during 
st. Anthony's festivdl on the Kachchativu 
Island and tbe total number of passengers 
carried by tbese bOats ; 

(b) bow many of these boats were 
detained for being found without proper 
safety devices, life-saving devices and for 
otber reasons ; and 

(c) the time for which they were de-
tained and the circumstances under which 
they wer: subsequently allowed to pro-
ceed ? 

THE MINISTER OF TRANSPORT 1 
AND SHIPPING (DR. V. K. R. V. RAO): 
(a) No boat ferried between Tuticorin and 
Kachchativu island during March. But a 
number of boats did sail from Ramesbwa-
ram and other points on which informa. 
tion is not available. It is known that 
about 20 launches allotted by Government 
fo~ purposes of fishing were 'r engaged in 
thiS traffic and it is estimated that approxi. 
mately 2000 passengers must have been 
carried by these vessels. 

(b) and (c). Information is being 
collected on this. But it appears from the 
information already received that" tbese 
vessels sailed in utter disregard -of rules 
and carried these visitors from i2-3-I968 
morning from various !,lac~ ~I()n\l Ill' 
~9a~\, 




